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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
CORRIGENDA
New Delhi, the 14th October, 2021

F. No. Stds./03/Notification (Nutra)/FSSAI-2017.—In the notification of Food Safety and Standards
Authority of India, published the Food Safety and Standards (Health Supplements, Nutraceuticals, Food for Special
Dietary Use, Food for Special Medical Purpose, Functional Food and Novel Food) first Amendment Regulations,
2021 in the Gazette of India, Extraordinary, Part III, Section 4, vide notification number F. No. Stds./03/Notification
(Nutra)/FSSAI — 2017, dated the 6th September, 2021,-

1. Page 67, in line 26, for “(iii)” read “(ii)”;
2. Page 67, in line 28, for “(iv) read “(iii)”.

ARUN SINGHAL, Chief Executive Officer
[ADVT.-111/4/Exty./337/2021-22]
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